
en&ioeeriDi .eva par pir zimmedari ka 
.arop" ; 

(b) if 10, Lhe action 10 rar taken by 
Government in reaard to tbe aneautaritles 
commuted In tbe work ot a runway cona-
uuetea at an airport tor detence lelvlca ; 

(C) wbetber Government propole to 
con.UUCl Lbat (Dnway . 

(0) at 10, by wbat time it will be doDe; 

(e) wbetber Government bave decided 
to let tbat runway constructed agalD by 
the same contractor who bad constructed 
tbo runway durlD, ,he period from July, 
1982 to January, 1985 ; and 

(f) if 10, the reasona thereof ~ 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE 
MINISTR Y OF DEFENCE (SHRI 
CHiNTAMANI PANIORAHI) ~ (a) Yes, 
Sir. 

(b) to (f) Tbe defects in the runway 
were detected witbin a year of its comple-
tion. The contractor waa, therefore, dire-
ted in terms of the llIfeement to remove 
tbe!e defects. Wben be failed to complete 
tbas work. tbe same was entrusted to 
anotber contractor at tbe risk aDd cost of 
the ori,lDal conlractol' in terms of tbe 
contractual aareement. DIsciplinary pro-
ceediDls bave been Initiated a.aiOlt tbe 
deraulliDl officer .. 

[Trans/ati on] 

IPS OIIoert .. Blu, 

4542. SHIU KALI PRASAD 
PANDEY: Wall the MiD;stel' of HOMB 
A.FFAIRS be pleased to state : 

~) the number of IPS Office" 
preteDt1, posted In Blbar ; 

(b) whether tbere are any cues iD 
whicb IDqulrie. Oft corruption char.es an 
poodlDl ",iDat IPS om... ; aoeS 

1~4 

(c) if 10, the detail. tbereof 1 

THE MINISl ER OF STATE IN THE 
MINISTR.Y OF PERSONNEL, Pl:JBLIC 
G}(jEVANCES AND JihNSJONS AND 
MINISTER OF STAlE IN THE MINIS. 
TRY Of HOME AFfAIRS (SH.l.l P. 
CHIDAMBARAM) : ta> I be number of. 
IPS otticeu ID pos.tlon In Bihar cadre u 
on 3·8-1988 was 17J. 

(b) aDd (0) Tbe GOVCl'nment of B.bar 
bavo "ponca aba, Inquiry ot corruption 
a"lOlt tbo toUOWtDl bve IPS oifioc .. II 
prcscDci), (as GO 1U.8.81;) peodlUllIl die 
CBI: 

tl) Shri ViDod Manl Diwakat is 
faciDl cbar.~ for purcbue of 
matenals wben be was Posted a. 
CommaDdant, BMP.S Be ....... i. 

(2) Sbri Raj~ndra Shatma is facin. 
inquiry for bis involvement for 
purchalo of mal~naJs wben be 
was posted as CommaDcaat. 
BMP-16 Sawala, Nausa Camp, 
Patane. 

(3) Shtl V.K. Joshi, is facinl inquiry 
for bls Involvement for pUleb ... 
of materials wbcn he WIIS peal" 
as Scnlor S.P., Rancbi. 

(4) Sbri Blshan Singb Jayan is faciDa 
charlcs for purchase of malctlaJa 
whcn be w .. posted u S.P. 
Dumka; 

(5) Sbri Ajil Dult is facir .• charioa 
for pUlcbuc of mater.als v. b .. 
he waa posted as S.P •• Na1aDda. 

[English] 

Ad.lalstraUo. or tribal are. i. 
Rajasdaa. 

4543. SURI SAMAR BRAHM#. 
CHOUDHARY: win tbe MIDlst. 01 
WBLFAIUi be pleasec1 to 'late ; 

(a) wbethcr VDloo Governmcnt are .wuo tbat acbDiniatta'lon of lntJai areu 
ID a.;utIaaa baa .... or ... i 
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(b) if 10. the reasons therefor; 

(c) whetber any ev.luation of tbe 
programmes under Tribal Sub-Plan areas 
hat been done durinl tbe last one year ; 
aDd 

(d) if 10. the results tbereof'1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON) : (a) and (b) Report 
received from tbe Government of Rajas-
tban dee. not indicate deterioration in 
administration of tribal areas. 

(C) and (d) The programmes relating 
to sbeep breeding, poultry, sericulture, 
bonlculture and drinking water weUs were 
evaluated during the last ooe year. An 
these proarammes export pouhry have 
mown encouraging rcsults in respcct of 
leneratlon of income to the tribal families 
as allo for improving infrastructure facili-
tiea ia tribal areas. 

c..eer. oYer Pak'staD's belp to terrorists 

4544. DR. G. VIJA Y A .RAMA RAO: 
WiJI tbe Minister of EXTERNAL 
AFFAIRS be pleased to state: 

<a) whether durio, tbe recent visit to 
the United States. Prime Minister ex-
pressed serious concern to US authorities 
OYer contioued Pakistani support to terro-
riItI in Punjab ; and 

(b) if '0, tbe reaction of US Govern-
meat tbereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHR.I K. NATWAR SINGH): (a) Yes, 
Sir. 

(b) The U.S. Go\,ernment bu noted 
ladia·. concerD. 

[T'illUladoll J 

... eanaeat 01 a,ltal by prf.at~ lad •• • 
aialiltll. Dele.ce Researcll 

/II 

4545. SHRI SHANTI DHARIWAL: 
WW tbe Mlalat_ o( DBFENCE be ploued 
" ... to: 

<a> whether Government propoee to 
allow private sector to invest more capital 
in defence hsearcb ; 

(b) whether any scheme bas beeD 
developed In thl. re,ard ; aDd 

(c) if so, tbe details tbereof ? 

THE MINISTER ·OF STATE IN THE 
DEPARTMENT OF DEFENCE PRO·· 
DUCTION AND SUPPLIBS IN THE 
MINISTRY OF DEFENCE (SHR.I 
CHINTAMANI PANIGRAHI): (a) No. 
Sir. 

(b) No, Sir. 

(c) Does not arise. 

[English] 

Radical aUacks on (nalana U.inll. 
New Jerse1 

4546. SHRI NITY ANANDA MISIlA : 
Will the Minister of EXTERNAL APFA-
IRS be pleased to .tate : 

(a) the Dumber of racial attack. that 
took place on Indiaos Jiving in New Jen., 
city in America during tbe last three ,ean 
and the number Of Indians killed or huu-
red; 

(b) whetber tbe affected perSODI ",ill 
be compensated by US Government; and 

(C) jf so, tbe dClails tbereof , 

THB MINISTER OF STATB IN THB 
MINISTRY OF EXTRNAL AFPAIRS 
<SHRI K. NA TWAR SINGH) : <a> Tbou-
,b some ca.es of racial bara .. mrnt a,aioat 
Indians livinl in Jersey tity had come to 
lilbt carHer also, tbe first ractal aatlcta 
..ainst tbem occurred hi September J987. 
Since then, five sucb attacks have ball 
reported in whicb two victims have died • 

'(b) Therc I. DO .Deb propoeaJ. 

(C) 1>011 DO' art ... 




